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Shri A. M. Thomas:I may also add
■that a special release of the order of
1‘64 lakhs of tons has been made on
the 29th o f May, over and above the
•ordinary release.

An Hon. Member: In Hyderabad.
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National Formulary Committee

+
"168 / Shri v - **• Nayar:

’ ^  Shri Easwara Iyer:
Will the Minister of Health be

pleased to state
(a) whether the National Formu

lary Committee constituted by Gov
ernment of India have completed its 
work, and

(b) whether the list proposed will
include only the drugs and formula
tioiis used in Allopathy7

The Minister of Health (Shri
Karmarkar): (a) The work has not
yet been completed

(b) Yes
Shri V. P. Nayar: May I know when

we can expect the publication of the
Indian formulary?

Shri Karmarkar: We are expecting
the conclusion of the labours of the
committee within about four months
from now



8hi4 V. P. Nayar: May I know 
whether there were any special 
reasons why Government thought it 
desirable or necessary only to have 
lists of the formulations in Allopathy, 
leaving Ayurveda and other indi
genous systems alone9

Shri Karmarkar: In the first
instance we took up Allopathy, 
because there we found that there 
were a number of patent and other 
drugs which were being imported into 
India unnecessarily Therefoie, the 
National Formulary Committee was 
entrusted with the work of preparing 
a national formulary containing ihe 
list of certain essential combinations 
which only should be allowed to be 
imported or manufactured m the 
country

Shri V, P. Nayar: The Minister has 
stated that some drugs of foreign 
origin are being imported unneces
sarily Do we take it that Govern
ment will wait, for the ban on such 
drugs, until the lists are published, or 
whether in view of the fact that they 
have been found to be unnecessary, 
steps will be taken now itself to 
prohibit their imports’

Shri Karmarkar. That is i,i line 
with the complaint which my hon 
friend made the other day in the 
course of the debate on influenza Cer
tain people are unnecessarily interest
ed in them by advei tisements and the 
like, and so we have thought of going 
into the question as to which would 
be the e*sential medicines v/hich 
'would either have to be impoited or 
to be manufactured in the countrv, so 
that the normal customer, as my 
hon friend always desires should not 
be deluded reto something which is 
not desirable

Transport facilities for despatch of 
Manganese Ore

*169. Shri D V. Rao: Will the Min
ister of Railways be pleased to sfate

(a) whether manganese mine own
ers and workers’ unions have sent 
representations requesting lor provi
sion of transport facilities for despatch
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of manganese ore accumulated at rail
way sidings, and

(b) the action taken by Govern* 
ment’

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes

(b) As a result of representations 
received from the Mine owners and 
workers from Ggrividi and Chipuru- 
palli areas, arrangements for move
ment of traffic in manganese ore from 
these areas to Vizagapatam poit have 
already been made to the maximum 
extent feasible consistent with the 
existing rail as well as port capacity

Shri D. V. Rao: May I know tne 
pit-head stock at the beginning of 
June, 1957, and how much of it was 
transported since then, that is, from 
the beginning of last month’

Shri Shahnawaz Khan: The quota 
for export of manganese ore from 
Visakhapatnam is fixed at 150 wagons 
per month, and that full quota has 
been exported

Shrimatl Tarkeshwan Sinha: May I
know the quantity that was lying 
accumulated at the sidings of the rail
ways during 1956-57, and also near 
the mines' May I also know how 
much of that stock has been removed, 
and how much is still lying 
accumulated’

Shri Shahnawaz Khan* I am not
aware of the stocks lying accumulated 
at the mines

Shrimatl Tarkeshwan Sinha: What 
about the stock in the railway sidings’

Shri Shahnawaz Khan: I have not 
got that information with me

Shri T B. Vlttal Rao- May I know 
whether representations have been 
submitted by the workers’ unions to 
Government saymg that the mines 
are being closed, because the pit-head 
stocks are very heavy, and the rail
ways are unable to transport them7

Shri Shahnawaz Khan: As I have 
stated already, a representation was 
received from woikers of Garmdi
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